
1249 Oral Answers  10 DECEMBER 1954 Oral Answers 1250

several times, may I know whether 

Government have considered the de- 
sirabilitj of  manufacturing  articles 

out of lemon Rrass oil which we are 

importing to the tune of several lakhs 

of rupees?

Dr. P. S. Deshmukh:  I am afraid

the Commerce and Industry Minister 

will have to deal with it.

Shri V. P. Nayar:  I  find  in  the

statement that for  fortifying  vanas- 
pati alone, according to the standard 

laid down by Government from  the 
1st May  1955,  the  annual  require
ments of Vitamin A will be about 5 
million I.U.  May I  know  whether 
Government have  enquired  into  the 
possibility of meeting at least a por

tion of this enormous requirement of 
Vitamin A from lemon grass oil, the 

prices of which suffer and  tens  of 
thousands of cultivators  and  lemon 
grass oil manufacturers suffer as a 

result of the fall in prices?

Dr. P. S. Deehmukh:  We are trying 

to  encourage  the  manufacture  of 
Vitamin  A and lonones as much  as 
possible.  But it would be for private 
•enterprise to come forward to exploit 

it fully.

Shri V. P. Nayar;  May I know whe
ther Government have so far  taken 

any steps to manufacture Vitamin A 
which is a very vital requirement for 
the industrial wealth of the country 
from indigenous sources  like  lemon 
âss oil, and if so, what has been the 
result?  Could we not at least expect 
that a major portion of the Vitamin A 

requirement can, and will, be made In 

India very shoîtly?

The Minister in  the  Ministry  of 
Kataral Resources and Scientifle Be- 

searota (ShU K. D. Malaviya):  May I
answer that question?  An attempt i< 
being made to produce Vitamin A In 
our  laboratories  by  the  synthetic 
method from B-ionone of lemon grass 
oil. because it has been found that 
synthetic Vitamins  are  better,  and 
cheaper to produce. So far as Vitamin 
A from red Palm oil is concerned, the 
difficult problem is to diq;>08e of the

oil that will remain after the extrâ-
tion of the active principles of Vitamin 

A* because there are  other  cheaper 

oils available for the manufacturers of 

soap In this country.  Therefore, it Is 

not considered advisable to  produce 

Vitamin A from rad Palm oil. *

Beggar Nuisance at Railway Stations

*1000. Shri  Krishnacharya  Jnshi: 

Will the  Minister  of Railways  be 

pleased to state:

(a) whether Railway authorities are 

aware cf the beggar nuisance at Rail< 
way Stations; and

(b) if so, what  steps have been 
taken to prevent the same?

The ParBamentaiy Seeretary tofhe 
Minister of Railways and  Tiraiisport
(Shri  Shahnawas  Khan): (a)  Yes; 

at a number of stations beggars do 
gain unauthorised entry and causa In
convenience to passengers.

(b)  All station staff Including  tke 
Watch & Ward and  the  Travdling 
Ticket Checking staff  already  have 
strict instructions to prevent beggars 
from entering the Railway Platforms 
and Trains, eject them when found 

and seek Police assistance where ne
cessary. The State Governments have 
also been requested to give this mat
ter their earnest attention and adopt 
such suitable measures as  may  re
sult in a satisfactory solution.

Shri Krishnadiarja Joshi:  May 1
know whether these  beggars  enter 
running trains to collect alms?

Shri  Shahnawaz  Khan: Some  of 

them might be doing that.

Mr. Speaker:  It is a matter of ge
neral knowledge.  Everyone who tra
vels knows it.
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All AHdAr:  May  I  know  taow 
ikey are allowed to come on the plat- 
Jorm without platform tickets at the 

time of the arrival of trains?

Mr. Speaker:  1 think we need not 
parsue that question.

Food Controls

*1001. Shri D. C. Sharma:  Will the 
Minister of Food and Asriculture be

pleased to state:

(a) what restrictions  and controls
exist still on food; and

(h) ĥen they 1̂H be rinxovedT

the DepiUj Minister of Food Mid 
JUdcaUiue (Slui M. V. JMahmypa):
<a) Slid (h).  The only major xestcio- 
tion  now in force is on the  inter

state zonal movement of wheat and 
wheat products.

As soon as the wheat supply posi
tion improves further, the quiestion of 
removing this restriction also  would 
be considered.

Shfl 1>. C. fltarma: May I know by
what time approximately the  wheat 
position will improve?

Shri M. V. Krlshnappa: XbAt will 
be as soon as the prospects  of  ftie 
present standing wheat crop will be 

knoivm to :us. Now we .m in the lean 
vnonths of the whestt year.  As t̂oon 
as the .prospects of the pneseni sttand- 
ing crop are known, it will be done.

Shri D. C. Sharaia: May 1 knoir
whether these food  control  restric
tions have been removed in view of 
tlie fact that our Grovemm̂t is Im
porting a large amount of these stuffs 
flrom abroad and whether these con

trols will continue if those  imports 
are stopped?

8hrl M. T. Kiirimappa:  We  are
not importing foodgrains for our local 
consumption in the country.  We are 

Importing one million tons to build up 
a reserve of 1} million  tons.  As  I

have already stated, we will import 

one million tons of foodgrains and wo 

will have, by the end of December, li 

million tons of foodgrains as reserve.

Shri D. C. Sharma:  May  I  know

if reports from  State  Governments 

have been invited on the point whe- 
tiier the removal of  these  control* 

has not resulted in the increase  of 
prices anywhere?

Shri M. V. Krishnappa:  We never

expected that the removal of restric
tions would raise the prices.  In fact̂ 

it was to bring down the prices  and 
to bring about normal conditions  in 

the country that we did it.

Reclamation Cost

•1002. Shri Dabhi; Will the Minister 

of Food and Agriculture be pleased to 
state the steps taken or proposed to 
be taken to implement the recommend
ation of the Estimates Conunittee con
tained in para 23 of their  Seventh 
Report about the inquiry to be insti

tuted for the losses due to increase in 
cost of reclamation of land and  the 
allocation of responsibilities for these 
losses? ,

The Minister of Agriculture  (Dr» 
P. S. Deshmukh): The various recom
mendations on the working of  the 
Central Tractor Organisation made by 

the Estimates Conunittee in its  7th 
Report are still under  examination. 
It is hoped tc obtain orders of Gov- 
emment on them within the next few 
weeks.

Shri DaJbhi: May I know whether it 
is a fact that in the opinion of  the 
Committee the cost of reclamation is 
4boitt Rs. 5̂ per acre ŵich Is  very 
high?

Br. F.  Beahmokk:  Yes, Sir.  I
think it was the view of the Estimates 
Committee  lhat  the  reclamation 
charges were rather high.
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